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Hen ble Mr. Justice U.C. Srivastava, V.C
Hen'ble Mr, K. (bayya, Member (&) ol

{ BY Heon « Mxr. Justice U:iC- Sriviﬁtavai V_.C. )

The applicant was werking as Extra Departmental
Branch Pest Master en 4.1.77 snd while working he was
charge sheeted. There wes 2 chdrges against him which
A are as under:
(1) Thst Shri Jagdish Narain Pandey while

werking ¢s Extra Departmental Branch Pest

taster Jigni Bujurg éccepted feor depesit

%5 ,1000/= on 12.4.84 and i5.150/- en 27.4.84
from the depesiter of S .B.A/C No.448123
made entries in the Pass Beek but failed te
account fer the meney vielating Rule 131(3)
174 of B.0. Rules @nd Rule 17 of E.DBRS
Cenduct and Service Rules 19643

(2) Thet Shri Jagdish Nardin Pendey while werking
as Branch Pest Master Jigni Bujurg absented

uneéutherisedly frem duty w.e f o 23.1.84 te
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’ ~ and Service Rules 1964. | e '.

7 An engquiry efficer was appeinted wht r;p ftuj';m
the ehquiry and submitted the enguiry repert. 'I‘hé'ﬁ. |
applicent denied the charges and suhmittadfggi:gi ilfi%ﬁi
against him were not true. The presecutien did nit,' 1
preduce the depesiter Smt. Pheelmati whe filed én ifffﬁ
davit te the effect that she had net deposited the |
smount of is+10C0/- and % .150/- on the said dates and
she had only &5+ 2850/- in her Pass Beek. She suppe-
rted her statement examining her en behdalf of the
applicent and/ggnther witness stated thet he cou%d net §
state with certainty whether the zgpliCint had made
entriés in the pass beek or net./ #nether witness

Shri Ghanshyem Tewari hes mede = statement stating tha
as an officer in Uruwa Bezar he never feund the
applicent's henesty énd integrity deubtful. &Accer=-
ding te the applicant the respendent ne.2 has acted I

as an expert of handwriting énd has mede serbitrary

and incerrect assumptien of fact. The gpplicent has
filed an éppeal @gainst the same which alse met the

same fate.

3. The respen-ents have eppesed ‘the agplicatien
snd have stated that after receipt ef the enquiry
report frem the Enquiry efficer the disciplinary
autherity i.e. the.Seniﬂr Supdt. of FPest Offices
cens idered the matter and finelly dismissed the
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applicant from service with immediate aiﬁé»fﬂF!L}é;iif
Ne. Ch.8/Bachat Bank/84=-85 dated 11.6.1986, FI-, h qi'-,?‘_*-,‘.‘_ |
stated 'I:hat the applicant was the sele custedian '-'f 4 e

date stamp and he was respensible fer the same. It 19 ﬁ;?i;:'
stated that it is a fact that the depesiter denied to 2 iiiq
have been depesited the amount ef R5.1000/~ and Bs.150/- |
in her acceunt but the pass Boek of the persen bear the
entries te heéve been made by the appliceant. It is f
fuether submitted theét the witnesses Shri P.C. Verma
Sub=Pest Master and Shri K.P. Pendey the 5 .D.I cencerned
in the ceurse eof eral hearing cenfirmed the entries
teo be/?;dihe handwriting ef the epplicant. The applicant}
himself a@dmitted thet the date stamp éffixed wes eof the

£ same pest off ice theugh the secend ene of 12}4.84-w85
illegible and apperently of Jioni Bujurg branch effice
on the pass beok., Heowever, it is submitted that the witn- 5
esses Shri P.C. Verma and Shri K.F. Pandey heéve preved -
that the entries made in the hendwriting of the
appliceant. In pursuance te the Departmental Rules the
entries are te be mede after receipt of the meney.,
The disciplinary eutherity wes perfectly swérded the
punishment te the spplicant é@nsidering the material
facts of the case and depertmeéntal rules. The Appellate
Autherity has else tqken the first charge which vas
oroved en the basis ef decumentary evidence, theugh the
second one was net censidered te be preved by him. It

cannet be said that epportunity wes net given te the

applicent te defend and it is net the case ef the
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Dated: 13th Cctober, 1992,
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